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THE MINISTER OF TEXTILES WITH 
ADDITIONAL CHARGE OF THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI SHARAD YADAV) : 
(a) and (b) The Government has liberalised 
licensing policy for spinning mill. 
Replacement of spindles by Rotors and Air 
Jet units has been allowed to help boost 
production of yarn and such modernisation is 
eligible to be financed under the Textile 
Modernisation Fund Scheme of Industrial 
Development Bank of India. 

 

 

India's Contribution to Asian Development 
Bank 

1725. SHRI KAMAL MORARKA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) what was India's contribution to the 
Asian Development bank as on 31st 
March, 1990; 

(b) what is the figure relating to the 
amount of borrowing as on that date; and 

(c) when the borrowings commenced? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL 
SHASTRI): (a) $176,715 million. 

(b) $1773.50 million, including equity/ 
loans of $25.90 million to private sector. 

(c) 1986. 

Foreign      Tours      by      Chairmen      of 
Nationalised Banks 

1726. SHRI VITHALBHAI M. 
PATEL: Will the Minister of FINANCE 
be pleased to state: 

(a) whether it is a fact that the 
Chairmen of the nationalised banks are 
often visiting foreign countries; 

(b) if so, what are the details in respect of 
visits of each of the Chairman of different 
banks along with the purpose of each visit 
during the last two years, year-wise; and 

(c) whether it is also a fact that non-
productive expenses of the banks are 
constantly increasing and if so, what steps 
have been taken to reduce such expenditure 
of the banks? 

THE DEPUTY MINISTER IN THE 


